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Sharing of Losses of Revenue Due to Aboli-
tion of Liquor Shops in Tribal Areas

4409. SHRI GIRIDHAR GOMANGO :
Will the Minister of SOCIAL WELFARE
be pleased to state :

(a)  whether the States have urged to the
Central Government for sharing losses of
the revenue due to abolition of liquor shops
in tribal areas ; and

(b) ifso, the total approximate annual
revenue from the liquor shops, State-wise
indicated to his Ministry and the losses
thereof due to abolition and if fully
abolished ?

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRI P.K. THUNGON) : (a) No, Sir.

(b) Does not arise.

Programme and Projects for Family Planning
and Child Development during 7th Plan

4110. SHRIMATI MADHURI SINGH
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state :

(a) what are the main programmes and
projects envisaged in the Seventh Plan for
family plapning and child development ; and

(b) whether International agencies and
foreign Government have provided assis-
tance for family planning and child develop-
ment services programmes in operation at
present ip the country and ifso, the details
thereof ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI KUMUDBEN M.
JOSHI) : (a) The Seventh Five Year Plan

has not yet been finalised.

(b) International and bilateral agencies
are providing cash and commodity assistance
for family planning and child development
schemes like the Area Projects, Post Partum
Programme, Contraceptive Supplies, Popu-
lation Education, Expanded Programme of
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Immunization, Iotegrated Child Develop-
ment Services etc.
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Setting up of Plants-cum-Workshop of
BHEL in West Bengal

4412. SHRIMATI GEETA MUKHER-
JEE : Will the Minister of INDUSTRY

be pleased to state :

(a) whether West Bengal State Govern-
ment have asked the Centre to locate in the
State composite regional plant cum-work-
shop of Bharat Heavy Electricals Limited
(BHEL) for manufacture of turbires,
boilers, transformers motors, and spares for
all the ten States in the eastern region ; and

(b) if so, the details thereof and Govero-
ments reaction thereto ?

THE MINISTER OF COMMERCE AND
INDUSTRY AND OF THE DEPART-





